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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
CRLMP. 20428-20429/2014 in Crimnal Appeal No(s).1973- 1974/ 2014
CH RAUNJI LAL AND ORS Appel | ant ('s)
VERSUS
STATE OF UP AND ANR Respondent ( s)

(for bail and office report)

Date : 24/08/ 2015 These applications were called on for hearing
t oday.

CORAM :
HON BLE MR JUSTI CE VI KRAMAJI T SEN
HON BLE MR JUSTI CE SHI VA KI RTI SI NCH
For Appellant(s) Sanj ay Kumar Dubey, Adv.
Rakesh Kurmar Tewari, Adv.
Shuchi Si ngh, Adv.
Devendra Kumar Shukl a, Adv.
Raji v Ranjan Dw vedi, Adv.
For Respondent (s) Rat nakar Dash, Sr. Adv.
Archana Singh, Adv.
Ardhendumaul i Kumar Prasad, Adv.

SFS SSFSS

UPON hearing the counsel the Court nmade the follow ng
ORDER

On the request of Learned Senior Counsel appearing for
the Respondent State, re-notify after two weeks.

(USHA BHARDVAJ) (SARQJ SAINI)
AR- CUM PS COURT MASTER
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